Alue India Private Limited- In Voluntary Liquidation

Voluntary Liquidation Commencement date- 24.03.2026

List of Stakeholders as on 25.05.2026
(Under Regulation 30 of the Insolvency and Bankruptcy Board of India(Voluntary Liquidation process) Regulations, 2017

List of Claims from Operational Creditors (other than Workmen, Employees and Government Dues)

A t und A t
. Secured/ | Amount Claimed | Amount Admitted m0|:u.1 ur\ er rtnoun
S. No. Name of the Creditors . . Verification rejected Remarks
Unsecured (in Rs.) (in Rs.) ) .
(in Rs.) (in Rs.)
Alankit assighments Amount rejected pertains to
1 U d 4,178 1,228 - 2,950
Limited nsecure RTA charges for FY 2026-27.
2 Tokyo Consulting Firm 1\ ..\ red 1,087,253 1,087,253 - -
Pvt Ltd
Total 1,091,431 1,088,481 - 2,950




